
 303  Papers  Laid

 (SHRI  DHANIK  LAL  MANDAL):  I
 beg  to  lay  on  the  Table  copy  each  of
 the  following  Orders  (Hindi  and
 English  versions)  issued  under  section
 5l  of  the  Government  of  Union  Terri-
 tories  Act,  963:—

 (l)  S.O.  644(E)  published  in
 Gazette  of  India  dated  the  llth
 November,  978  notifying  President's
 Order  dated  the  ilth  November,
 ‘1978,  in  relation  to  Union  territory
 of  Mizoram,  [Placed  in  Library.
 See  No.  LT-276/78],

 (2)  S.O.  645(E)  published  in
 Gazette  of  India  dated  the  2th
 November,  978  notifying  President’s
 Order  dated  the  4209  November,
 1978,  978  in  relation  to  Union  terri-
 tory  of  Pondicherry.  [Placed  in
 Library,  See  No,  LT-2762/78}.

 NOTIFICATION  UNDER  ESSENTIAL  Com-
 MopITIES  ACT,  955  AND  SUGAR  UNDER-
 TAKINGS  (TAKING  OVER  OF  MANAGEMENT)

 Rute,  978

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  BHANU  PRA-
 TAP  SNGH):  I  beg  to  lay  on  the
 Table:

 re)  A  copy  of  Notification  No.
 G.S.R,  438(E)  published  in  Gazette
 of  India  dated  the  30th  August,  978
 containing  corrigendum  to  Notifica-
 tion  No,  G.S.R,  4]4(E)  dated  the
 6th  August,  978  under  sub-section
 (6)  of  section  3  of  the  Essential  Com-
 modities  Act,  1955.  [Placed  in
 Library.  See  No,  LT-2763/78].

 (2)  A  copy  of  the  Sugar  Under-
 takings  (Taking  Over  of  Manage-
 ment)  Rules,  978  (Hindi  and
 English  vessions)  published  in  Noti-
 fication  No,  G.S.R.  552  (8)  in  Gazette
 of  India  dated  the  3th  November,
 1978,  under  section  2l  of  the  Sugar
 Undertakings  (Taking  Over  of
 Management)  Ordinance,  1978,
 [Placed  in  Library.  See  No.  LT-
 2764/78].
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 REPORTS  ETC.,  UNDER  BANKING  Com-
 PANIES  (ACQUISITION  AND  TRANSFER  OF
 UNDERTAKINGS)  AcT,  970  NortiFiIca-
 TIONS  UNDER  GoLD  (CoNRTOL)  Act,
 1968,  Customs  TarirF  Act,  < 1975,
 CENTRAL  ExcIsE  Rvuues,  1944,  aND

 Customs  Act,  962

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI
 ZULFQUARULLAH):  I  beg  to  lay  on
 the  Table: —

 qd)  to  relay  on  the  Table  a  copy
 each  of  the  following  Report*  (Hindi
 ‘and  English  versions)  under  sub-
 section  (8)  of  section  0  of  the  Bank.
 ing  Companies  (Acquisition  and
 Transfer  of  Undertakings)  ct,
 1970:

 (i)  Report  on  the  working  and
 activities  of  the  Central  Bank  of
 India  for  the  year  ended  the  3lst
 December,  977  along  with  the
 Accounts  and  the  Auditor’s  Report
 thereon,

 (ii)  Report  on  the  working  and
 activities  of  the  Bank  of  Indie
 for  the  year  ended  the  3lst  Decem-
 ber,  977  along  with  the  Accounts
 and  Auditor’s  Report  thereon.

 (iii)  Report  on  the  working  and
 activities  of  the  Punjab  National
 Bank  for  the  year  ended  the  3४
 December,  977  along  with  the
 Accounts  and  the  Auditor’s  Report
 thereon.

 (iv)  Report  on  the  working
 and  activities  of  the  Bank  of
 Baroda  for  the  year  ended  the
 3lst  Dececmber,  977  along  with
 the  Accounts  and  the  Auditor’s
 Report  thereon,

 (v)  Report  on  the  working  and
 activities  of  the  United  Commer-
 cia]  Bank  for  the  year  ended  the
 3lst  December,  977  along  with
 the  Accounts  and  the  Auditor’s
 Report  thereon,

 °The  Reports  were  previously  laid  on  the  Table  on  the  4th  August,  1978.


